
CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH. JABALPUR 

Review Application No. 39 o f 2004

Jabalpur, th is  the day o f Ju-kx . 2004.

Jagdish Zumukhlal Warkade, 
Aged about 41 years, 
s/o Shri Zumukhlal Warkade, 
Jo in t  General Manager,
Grey Iron  Foundry Jabalpur 
Di stric t- Jaba lpur applicant

VERSUS

1. Uniorji o f In d ia ,
Through Secretary,
Defence Production 
M inistry o f  Defence,
New D e lh i.

2. Chairman (Also DGOF)
Ordnance Factory Board,
10—A, S.K. Bose Road, 
Calcutta(W .B.)

3* General Manager,
Ordnance Factory, K atn i, 
D is tr ic t  Katni <M.P.)
483503

4. B.S. Chouhan,
Jo in t  General Manager, 
Ordnance Factory Ambarnath 
MahaTastra.

O R D E R (ln  c ircu la tio n )
f

By M.P. Singh. Vice Chairman -

This review app lica tion  has been f i le d  to 

review the order passed by the Tribunal on 12.3*2004 

in  OA Ho. 519/2000.

RESPONDENTS

2. In  the present RA, no c le r ic a l error or g laring

mistake has been pointed out by the app lican t. I t  is  the 

se ttled  lega l pos ition  tha t the review proceedings are to 

be s t r ic t ly  confined to ambit and scope o f Order 47 Rule

1 o f CPC i t  is  not perm issible for an erroneous decision 

to be reheard and corrected, a review p e t it io n , i t  must
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be rembered has a lim ite d  purpose and cannot be 

allowed to be an appeal in  disqulse(See-Parsion Devi Vs« 

Sumitrl Devi and Ors. JT 1997(8) SC 480).

3 . In  view o f the foregoing, we do not find  any

merit in  th is  RA* which is  accordingly re jected a t the 

c ircu la tio n  stage i t s e l f .

(Madan Mohah) 
Ju d ic ia l Member

(M .P. Singh) 
Vice Chairman
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